Versus.
v 1 Union of india through Generaj Manager, North Centraj
bt | Railway, Head Quarter, Allahabag
“?%* 2. Divisionay Railway Manager, North Central Railway,
| Allahabad.
3. Senior Divisiona] Personnel Officer, North Centra Railway,
Aliahabad.
4. Senior Deputy Commercial Manager, Norih Central Raiiway,
Aliahabad.
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ORDER e
Heard Sri Rakesh Dixit, learned counsel for the applicant on this | /
CA.

v 2. The applicant is challenging the transfer order dated 28.4.2006
(Annexure 1) by which he was shifted from Kanpur to Maikha as
Senior Booking Clerk in the same grade on administrative grounds. it
s said that one employee of the same office lodged a faise FIR against
the appiicant and on the basis thereof the applicant was arrested and
detained for few nours and on basis thereof, he was suspended. It is S
said that a criminal case s still pending. The applicant alleges that it \
was in that context that the impugned order of transfer was made. it is
also said that applicant is under Suspension sj_nce then, fhe ground
taken in the application is that without ?lan enquiry into the ‘;‘%f-i'::
giving an opportunity







